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U.S. Reque t for Permi ion to Reopen 
Cultur I Central Ccntre in India 

495. SHRI HARISl:l RAWAT: Will 
the Minister of EXT RNAL A FAIRS b 
pleased to state: 

(a) whether U~ Government has SOUg~t 
permis ion for r op ning ultural centre 1fl 
Lucknow and other cities; and 

(b) if so, the decision taken in this 
r gard 7 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI B. R. BHAGAT): (a) 
No, Sit. 

(b) Does not arise. 

Excbange of Fire between B~rde ' 
ecurity Force and Pak SoldIers 

496. SHRI VISH U MODJ : Will 
the Minister of HOM AFFAIRS be pleased 
to state: 

\ 

(a) whether Government's attent~on has 
been drawn to press reports regardmg the 
incidents f x hange of fir between the 
Indian Border Securiey Force and Pale 
S ldiers on Iod.)-Pak border; 

(b) if so, the action taken by Govern-
ment in this reLlard; 

(c) whether these incident are taking 
pJa e repeatedly despite drawing the 
attention f paki lan G vernm nt towards 
the arne; and 

(d) if so, overnment's reaction in this 
regard? 

THE MINIST R OF STATE IN THE 
D PA 1M NT OF INTE N L S CU. 
R TY (SHRl ARUN N HRU): (a) to d). 
Th re hav b n no exchange of fire bet. 
ween th Bord r Security Force and Pak 
oldi rs on , th Rajasthan ujarat 3nd 

Punjab b rdefs. H w ver, lh r ha e b n 
xchang f fire betw en BS and ak 
oldier in J & b rder. The overnment 

k p an tant v atch n all developm nt. 
and ev ntualitie impinging on ur internal 

curity and La es p ropri le m a ures 
rom lim t, tim • 

[English] 
Joint Inspection of Nuclear In tallation 

By India and Pak 

497. PRO. MADHU DANDAVAT 
R. B. L. SHAlL 5H: 

Will the Minj t r of EXT RNAL 
AFFAIRS be plea ed to state: 

(a) wheth r during the rec_nt talks 
between the Prime Mini ster and president 
of Pakislan, a suggestio'n ' merged regarding 
joint inspccti n of nuclear in tallations in 
b th the untries including nuclear 
capabilities; and 

(b) if so what wa Government's 
response to this suggestion ? 

THE MINIST R OF XT RNAL 
A FAIRS (SHRJ B. R. BHAGAT): (a) 
and (b). The proposal for mutual inspec-
ti n f nucJear installation i~ neither 
practica l nor workable. 

Representation of Scheduled Caste and 
cheduled Tribe in Central ervices 

498 , SHRI k. KUNJAMBU: Will 
the PRIM MINTST R be pleased to 
tate: 

(a) the percentage of representation of 
Scheduled Caste and Scheduled Tribe", 
separately in Class J, Ja ss II, Class III 
and Class IV ervices at the Centre' 

(b) whether iL is a facl that their 
repre entation in higher clas e of Central 
Services has not improved much; and 

(c) if so, the main rea on thereof and 
the remedial steps being taken in this 
regard? 

THE DEPUTY MIN : TER IN THE 
MINISTRY OF P RSO NAND 
TRAINING, I D MINISTRA IV E-
FORMS AND PUBLIC GRI VANC S 
AND P NSION tSHRI P. CHIDAMB _ 
RAM) : (a) A Statement 1 indicating the 
representation f Sch duled Caste and 
Sch duled Tribes a on 1.1.84 i given 
below. 

(b) There ha be n a con iderablc jn-
crea e in the numb r of per on b longing 
to SC/ST mploycd in th various ervices/ 




